The Special Financial Assistance for Development and Rejuvenation of Water
Bodies in the State of Maharashtra Bill, 2024-Introduced

SHRI RAVINDRA DATTARAM WAIKAR (MUMBAI NORTH-WEST): Sir, I beg to move
for leave to introduce a Bill to provide special financial assistance to the State
Government of Maharashtra to meet the expense of development and
rejuvenation of water bodies and for matters connected therewith in the State of
Maharashtra.
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SHRI RAVINDRA DATTARAM WAIKAR : Sir, I introduce the Bill.



